F. No. 27(28)/ CESTAT/ Admn./2005 Part-II
Customs Excise and Service Tax Appellate Tribunal

West Block No. 2, R.K. Puram, New Delhi - 110066,

ORDER

Dated : 30.06.2026

In supersession of earlier orders in respect of appointment of
Central Public Information Officers (CPIO) and First Appellate Authorities
under the Right to Information Act, 2005, the Hon'ble Officiating President,
CESTAT is pleased to appoint :

S.No. Place Name and Designation of | Name and designation
CPIO of First Appellate
Authority
1, New Deihi Shri Satish Kumar Bargujar Smt. Harshita Pandey
Head Clerk Deputy Registrar
2. Chandigarh Shri Sunil Kumar Shri Ramesh
LDC ubDcC
3. Allahabad Shri Deepak Kumar Shri Swapnil Tiwari
Head Clerk Assistant Registrar
4. Mumbai Shri Pramod Chandekar Shri Manas Kumar Sinha
Head Clerk Deputy Registrar
5. Ahmedabad | Shri Purushottam Lal Meena Shri Uma Shankar Verma
Head Clerk Deputy Registrar
6. Hyderabad Shri Ashutosh Kumar Shri S.K. Tiwari
Head Clerk Deputy Registrar
7. Bangalore Shri M.Nagaraj Shri Balasubramani S
Head Clerk Deputy Registrar
8. Chennai Shri V. Aravindan Shri Mohinder Singh
Head Clerk Deputy Registrar
9. Kolkata Shri Arindam Saha Shri Dheeraj Lal
Head Clerk Assistant Registrar

All pending applications/appeal files including matters fixed for hearing shall

stand transferred with immediate effect. Smt. Harshita Pandey shall also be
the Nodal Officer for RTI applications.

Copy to:

1. SPS to Hon'ble Officiating President, CESTAT, New Delhi
2. All former First Appellate Authorities/CPIOs of CESTAT

3. All appointed First Appellate Authorities/CPIOs of CESTAT
4. 5mt. Harshita Pandey, Deputy Registrar (Admn.)

5. PA to Registrar, CESTAT, New Delhi
6. Personal File/Office copy/Guard file/ CESTAT WeEsi

(Harshita Pandey)
Deputy Registrar (Admn.)




